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SHRI Y. B. CHAVAN: I have not consi-

dered the question of the market price of a 
bomb. 

SHRI BISHWANAm ROY: May I 

know whether bombs recovered in West Bengal 

have got lome IOrt of similarity reganiing the 

aplosive materials used for their manufac-

ture? Also, may I know whether bombs are 
manufactured by one person or by a group 

of persons ? 

SHRI Y. B. CHAVAN: As far as simila-

rity is concerned, basically there is BODle 
similarity. That does not mean that these 

are manufactured at one pJaa:. It loob as 

though they have possibly the lIIIIle technique 

in making them. 

As far as the party and persons are coneer-

ned, these are matters of investigation. At 

the present IDOlIICIlt I have no information 

on the basis of which I CIIII label any parti-

cular party as lOch. 

SHORT NOTICE QUESTION 

ea.-wIdoJ ...... r-0.. hpori 

+ 
S.N.Q. No. 20 SHRI S. R. DAMAN! : 

SHRI S. M. KRISHNA: 

SHRI YAMUNA PRASAD 

MANDAI.: 

Will the MiniIkr of FOREIGN TRADE 

be p1eased to state : 

(a) whether it is a fact that a bu1k contract 

for ore Cl<pOrt to Japan bas been signed recent-

1y; 

(b) iflO, the details thereof; 

(c) whether Government have ascertained 

about the contracts signed by Japan with 

AUltraJia; and 

(d) if 10, the details thereof? 

mE M1N1STER OF FOREIGN TRADE 
(SHRI B. R. BHAGAT): (a) Yes, Sir. 

(b) A _t is laid on the Table of 
the House. 

(c) and (d). Yes, Sir. A large number 

of long-term bulk contracts for lupply of iron 

ore have been concluded by Japan with 

~  The terms of these contracll, 
including prices vary from contract to con-

tract. On tile whole the average annual 
supply &om Auilralia to Japan will amount to 

40 miOion tonnes of iron ore and the delivery 

periods vary from 7 years to 15 years. 

SIIJl_ 

The M.  M. T. C. delegation led by ill 

Chairman SHRI R.  R. Babl concluded 

with the Japanese Steel Mills at Tokyo on 

the 3rd April, 1970 new iron ore contracll 

covering a total quantity of 71.7 million 

tonnCl. The foOowing are the details of the 

contracts:-

(a) BaiJadiDa contract: 

Exports through Vizag 

Inner Harbour for the 
years 1971-74 

Exports through Vizag 

Outer Harbour for the 
years 1974-80 • 

14.7 million 

tonnc:a. 

46.6 million 

tODDel. 

61.3 million 

tonne8. 

Valued Rs. 46.7 crores. 

(b) Basic grade contract 

involving Barajamda/ 

BeJlary-Hospet Ore to 

be shipped DiG Para-

deep, Madras, Cal-

cu_Kakinada : 
1970-71 

1971-72 

3.5 million 

toDIICI. 

3.5 miIli ... 

tODnes. 

7.0 miIlinn 
tonnes. 

Valued Rs. 49 crores .. 

(c) BeIIary-Hoepet high-grade 

Ore contract DiG Madras 

and minor ports : 

1970-74 S.4mi11inn 
tonnes. 

Valued lb. 26.2 crores. 
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In addition, another conttact for c:r:port 

of 3,00,000 tomu:s of mBDgaIleIC ore for the 
year 1970, valued RI. 2.4 crorcsha.l also been 

concluded. 

SHRI S. R. DAMANI: Tw. is t~ fint 

time that the M.M.T.e. ha.I entered into a 

eontract for such a large quantity and for a 

long period. From the details given it i. 

apparent that the Japanese Steel Mills are 

!IOing to he benefited heeause they are going 

to get the supplies of iron ...... for Dine year. at 

this price. 

I would like to kDow from the bon.' Minister 

whether, before entering into a eonttaet for 

such a long period, any survey ha.I heen carried 

out as to the price trends in the nat ten yean. 
If 10, what are the ,conclusions ? 

Is it a fact that the price of Bailadilla ore is 
increased by 10% in the \aot two yean? May 

I know from the hon. Minister to what extent 

in the nine yean will there he an increase in 

the coot of ore? Has any ealc:ulation been made 

about the increase in the east of ore? Iron:-ore 

is imported by the private party. May I 

know from the hon. ~ whether the 

private parties were also consulted and aSked 
to participate for entering into such a long-

term contrael? If 10, what were the reactions 

of Government? 

Our eo<port of mangaoeoe-ore is going to he 
1Iil by entering into such a long-term contract. 

Were any efl'orts made or were any negotia-
tions made with Japan who are also buyers of 
a large quantity of Manganese ore to enter into 

such a long-term eontract for the export or 
Manganese ore? 

Lastly I would like to know finm the hon. 

Minister whether our export to Japan will 
increaIe due to this long-term contract? If 10 

to what _ent will it he ? 

SHRI B. R. BHAGAT: The bon. Member 

ha.I asked 5 questions. Fint he asked whether 

this is the 6nt time that a long-term eontract 
ha.I been entered into. Although this parti-

c:uJar bulk long-term contract is the 6nt of its 

kind, this is not the 6nt time that iron ore 

CXJDttaCIJ have been entered into by this 

country or any other. Even earlier, there was 
a otipulation when the IGrlburu mine .... 
developed for a conttact of 20 million toDDel, 

and when the BaiJadilla mines were deveJoped 

for a conttact of 60 million tonnes. Part of 

the contract during the earlier yean ha.I been 

fulOOed. So far as Bailadilla is concerned, it 

will he seen from the statement that of the 

total contracted for, 61.3 million tonoes will,he 

supplied during the Dine-year period upto 1980. 

So this is Dot a new contract. This is a 

eontinuation of the earlier contract, of course 
with new details and other things. 

Then he asked about a survey of priee 

ttends in the world. This matter was consi-

dered fully in inter-ministerial committee 

meetings, the whole matter about the Iollg-term 
contract, the pros and _, the balance of 
advantages and disadvantagl:l. It was funy 
coDlidered by the Cabinet. The balance tiC 
advantage lay in a contract like this. AI the 

HoUle biows, there are very heavy and 1arge 

investments involved. in iron mines and UDlesl 
you are assured of a market, the difficulty 

would he that all your investments' may prove 
infructuOUl. Survey of the priees in the 

coming yean, the priCes that "have been' paid 

to other suppliers-there are equally 1arge 

supplien to Japan-the question of long and 
large investments and the need for guarding 

against their proving infructuous-aU these 

have heen eonaidered. 

I may remind the House that at the time 

the Daitari mines were being ~  up for 
mining, eoneem was expressed by hon. Mem-

ben whether the Paradeep port where so much 
money had been spent would he utilised or 

not, whether the Daitari mines where 10 much 

was invested would he uaed or, not, and the 
House demanded a long-term contract on that 

basis. 

So what we have done here is to protect our, 

investments and interests. We have taken 

into aceoUDt aU the factors including the long-

term priee ttends and other things. 

SHRl jYOTlRMOY BASU: Let him not 
frighteD us with w. baseless stories. 

SHRl B. R. BHAGAT: I am not uaed to 
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frightening anybody nor making any baselsss 

remarks. My remarks are based on facts. 

SHRI jYOTIRMOY BASU: He has no 

ideas. He i. guided by the bureaucraey. 

SHRI Is. R: BHAGAT : Then he asked about 
the increase in the cost. This was also gone 

intD. Future trends in the light Df large bulk 

carrien, long investments and higher turnover 

and the reRection Dn costs and prices-all this 

has been gone into and a decisiDn taken based 

Dn the balance of advantage with us. 

As regards private parties, there i. no ques-

tiDn of consulting them in this contract. But 

I can assure the hDn. Member that the only 

private parties allowed tD operate and handle 

iron Dre in Goa, and that is for histDrical 

reasons. Some Df them have aIso entered into 

long-term contracts with japan. 

Then he asked about ~ in exportS. 

Actually it will be 80: 4.7 million tonnel this 

~  7.8 million tonnes in 1979 frDm Baila· 

dilla. So there will be in=-in exports. 

He asked why a similar contract has not 

been entered into in resepect of manganese ore. 

I have answered in the statement that we 

have entered into contract for 3,00,000 tonnes 

of manganese Dre of the value of Rs.2.4 crores, 

whereas the long term contract value is in 

hundreds of crores. FDr Bailadilla a1Dne it is 

R •. 467 crores. So, one of the advantages of a 

long-term contract is this big amount. There 

is no such ad vantage for a smaller value, and 

nobody in this country enters into a contract 

on a long-term basis for manganese Ott. 

SHRI S. R. DAMANI: The hon. Minister 

has said that for manganese ore a contract of 

three lakh tonnes of the value of Rs. 2.4 crores 

has been entered into, while we have t~ 

into a contract of the value of RB. 467 c:rores in 
respect of iron ore. Since our export of 

manganese ore is going down and mines are 

closing down, why did not the Government 

insist aD Japan entering into such a long-term 

contract in respect of manganese ~ also, as 

that would help our country ? 

Secondly, in the statement no price has been 

indicated. Were the negotiations initiated by 

our side or by Japan, what were the ruling 
prices when the negotiatioru were initiated and 

what is the price at which the contract was 
concluded, and what is the di fference? Has 

any provision been made for Yen credit and for 

~ \pe ore in Indian ships ? 

SHRI B. R. BHAGAT: I bave explained 

the reasons why there is no need for a long 

tenn contract in respect of manganese are. 

It is the high grade manganese ore which is in 

great demand out side, because there is a 

bOom in the ferro-manganese industry, and 

most of the high-grade ore is consumed by the 

ferro-manganese factories and its export is 
going up. 

As for the low-grade ore, every year our 

exports have been going up but prices have 

Callen, but with increased exports we are 

maintaining the total foreign exchange earn-
ings. 

We have been able to conclude an agree-

ment with japan at last year'. price which 

is a big advantage because the world prices 

of manganese ore, particularly of this quality, 
are going down. 

SHRI S. M. KRISHNA: A massive 

contract has been entered into between the 

Japanese firm and the NMDC, and the price 

has been virtually dietated by japan because 

of the economic advantages that it enjoys. 

The oQicen who were involved in bringing 

about this contract were 80 native that they 

were Qot able to make a" good . contract of it. 

I! i. generally conceded in aU economic 

circles that the prices which we are getting 

for the ore which we are exporting to Japan 

is far less than what has been negotiated by 

other countries with the same firm in Japan. 

Were any efforts made by India to arrive at 

a world pact on iron are prices. I know that 

IndIa, Brazil, Chile, Peru and some European 

countries alto met in Geneva aDd wanted ·to 

fix some sort of iron ore price which would be 

advantageous to countries which have iron 

ore and which send them to other countries. 

What consensus was arrived at ? Recently, 
Marcona eorporation' of the United S.aleo 
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and the Mann group of industries &om Japan 
came to india and went to Kudiraimuilh 

iron ore depooits in Mysore State, lixty miles 

from Mangalore port. For several yean now 

the Mysore Government have been urging on 

the Government of India the need to exploit 

the iron ore potential available there. What 

steps have been taken by the Government of 

India to get tbe iron ore potential exploited in 

MysoreState? 

SHRI B. R. BHAGAT: The latter i. a 

different question but I can assure tbe bon. 

Member that the projee, is going ahead. A 

pilot plant has been tested successfully and 

there is now a feasibility report for a larger 

lize plant for export purposes .••• (In16rr¥-
lions). There is a way of doing tbings in 

tbese matten and one cannot jump to the 

ultimate stage. The basic question is: 

beeause our bargaining capacity i. weak, 

have we not been able to get a good price ? 
He said ihat we were getting a lower price 

than otber countries. I can tell him that 

the price we got is more favourahle tban any 

other country. This is a fact .•.• (InII7nI-

ptions). 

SHRI jYOTIRMOY BASU: How can 

he prevent me from laughing when he says 

that the price is more favourable to us. 

SHRI B. R. BHAGAT: It is true that our 

bargaining capacity is weak as compared to 

the new mineo, new ports developed; purely 

beeause of the fact that technologically we 
are behind in this respect, we have certain 

~t  Besides, Japan is no longer 

dependent on us ailhough at one time it was. 

It has other sources of supply in Australia, 

Peru, Brazil, etc. where they have made 
very good arrangements and now they arc 

looking to the Siberian mines and their big 

reserves ; they are going ahead. Inspite of 

this I should take the House into confidence 

and say that our officen have done well and 

the price they have got is better tban any 

other price. 

SHRI S. KUNDU: I wdcome a long-

tcnn contracL Is it a ract that the contract 
with Australia il on an yearly basis.and prices 

are revised on an yearly basis whereas for us 

the price is ltipulated for a period of 8-9 

yean. Are our prices lower compared to 

Australia's because of the haulage charges 

and some other conditions? Secondly, in 

the statement it i. stated tbat RI. 467 crores 

will be exported through Vizag and as. 49 
crores through Paradeep, Madras, Calcutta 

and Kakinada and that too only for 1971-72. 
I. would like to know why there is this sort of 

discrimination between Vizag and all these 

ports, and would the Minister give us the 

break-up of export through all these porto-

Paradeep, Madras, Calcutta and Kakinada,-

and take the House into confidence and tell 

us whether a long term .. port plan through 

all these ports will also be drawn up? 

MR. SPEAKER: To this general ques-
tion, you have added new things. 

SHRI B. R. BHAGAT: This is a long 

term contract both in respect of quantity and 

the price. Both are long-term.· We could 

not get a long-term contract only for 

quantity, and leave the price to be negotiated 

every year. The Japanese would not have 

agreed to thaL We have to take an overall 

consideration. AgaiD, I will say that to take 

the corresponding unit price for the corres-
pondiog ferrous content i. the best compa. 

rison. We have got a more favourable price 

for our ferrous content in our ore, unitwile" 

than any other country.has got, particularly, 

Australia which the hon. Member has meno 
tioned. 

Then, about the question as to why we 

have not entered into a long term eontract 

in regard to othen, as I said, each case waI 

to be negotiated. The Madras port eaten 

to the other market. There are other c0n-

tracts also with other countriea. It is also 

true thio is for two yean; but it does not 

....... that we will not enter ioto it any 

further. The Bellary-Hospet contract is for 
COW' years; it is not for two yean. The 

Bellary-Hospet high-grade ore is for 1970-

1971. 

~ .0 lWo ""'" : _ ~ ;;ft ~ ;;rA";jr 
~ ~ t ~ ~  

IJI"1'lroI" ant 'l'r ;;it IIT'l"lirflllltclT flIT t; 
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t~ ~ it; mlll' pr t ari 
fiI;a;rr ~ an" .1t6If smr l!i't ~ ~ ? 
MR. SPEAKER: It does not arise out 

of this. 

SHRI UMANAm: I undentand the 

·commitment of the japanese to take our iron 

ore il based on their ....... ment about their 

ability to expand their steel production from 

the present 80 million tonnes to ISO million 

tODDes. But I see from the press reporII in 

the japanese p..... that many leading 

industrialiats in japan feel that this it not going 

to be fulfilled 10 far &I the capacity of the 

Iteel industry is coneemed. They have put 

it at 120 million tODDCI. If tbat is true, then, 

our agreement for taking out the ore for 

which the japanese have signed on the hasil 

of tbeir· amicipation of ISO million toDDes 

will not bave any meaning, for, if their target 

Ji not reached, definitely our eq>ort will suffer, 

·and then the long-term agreement will also 

oufl\!r. It will create all 10rll of difficulties 

leading to the renouncing or weakening of 

this agreement itself. Therefore, I would 

like to know from the Minister whether this 
»peel, this eventuality, . was taken into 

..",sideration at the time of negotiation and 

Ugning the contract, and if it was taken into 

conaideration. wbat was the guarantee in the 

agreement itself which will prevent IIIch 

things, if they bappen? 

SHRI B. R. BHAGAT: Import of iron 

ore into Japan, in 1969, aeeeded 80 million 
toDDCI. The projection for imports of iron 

ore from Various other countri" is' to reach 
I·SO million tonDel. India was at one time 

me main source and later on the major source 
of supply. India, in this picture, is 'a lignifi-

cant lupplier; But there are other countries 

like Australia; for example, they will reach 

the figure of 40 million tonnes of ore every 

year. Only in regard to Auitralia by 1972, 

'India will get a receding position. India, at 

one time, was No.1, the main supplier. So, 

we have taken all the factors into considera-

tio;;' includi.,g' tbeir requirements. I do not 
tlibik' there is any fear that there will be a 

~ t drop in .this ~  of 

requirements of iron ore. They are looking 

to further new markets all over the world,-

wh..-ever they can get it for the impon of 

iron ore. 

SHRI C. M. POONACHA: In any 

long-term basic iron ore contract, the grade 

of the ore is the main coDSideration. All 

our basic iron ore contract bave been entered 

into on the basis of 63-65 grade. But the 

present agreement reponedly is said to be 

for an iron eontent of 65-67 grade, thereby 

even on the basis of the unitage value, the 

advantage that we might bave earned on the 

basis of 63-65 contract is lost to us" In matten 

of iron ore long-term expon, there are other 

advantages as regards the loading rate, unit-

age and such other things which go into 

the net value that we realise. 1 want to 

know what would be the loadiDg rate on 

which we could perbaps have earned despatch 

money, whether we would be incurring 

demurrages, etc. All that has not heen made 

clear. Unless and until these factor. are 

gone into, my own fear is that the way this 

contract has been entered into would only 

eam US foreign exchange for the cost that we 

bave incurred for raising the ore at the pit-

heads, for transpon, and port charges. We 

would only eealiae foreign exchange for the 

expenditure we bave incurred and not tbe 

value of the 0 ..... that we eq>ort. 

SHRI B. R. BHAGAT: .Wbat ,is the 

'1uestion he bas asked 1 He bas given lOme 
information. 

MR. SPEAKER: May 1 request the hoD. 

Memhon not to tum the short notice question 

into a regular debate? They should uk· a 
Itraight and precise supplementary question. 

SHRlMATI SHARDA MUKERJEE: 

What is the answer to Mr. Poonacha" 

question ? 

SHRI RAJASEKHARAN: We are all 

interested in this. 

~  SPEAKER: Mr. Poonam;. _"to 
~  the "largest ~  of lady luppqrten! 
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DR. SUSHILA NAYAR: We are all 

members; no question of \adi .. or gentlemen. 

MR. SPEAKER: Mr. PooDBCha, your 
question wal in the form of suggestions. May 

I ask you to put a precise queation ? 

SHRI C. M. POONACHA: In view of 

all thOle things, in regard' to this long-term 

contract for a total value of as. 470 croreo 
which baa been entered into on a firm basil, 

I want to know whether it is DDt to ous cW-
advantage in having entered into such a long-

term commitment both in matters of earning 

valuable foreign exchange and also in reopect 

of conserving valuable natural resources ? 

SHRI B. R. BHAGAT: No, Sir. U the 

hon. Member suggeots that we had invested 

so much on port faci1iti .. , transport, etc. and 

if they had worked to an optimum level, 

our realisation would he more, I agree. In 

the given situation where we have provided 
for the investment in mines, in tranJpart, 

port facilities etc, it is true that if it is taken 

by bulk carrier our realisation i. more mel 

..,., get more price for that. All that we have 

provided. But I do not agree that if we 

bad not entered into this COIltract, it would 

have been better for the country. If we did 

not enter into this CODtract, all tbio heavy 

investment would have been infi"uctuous. 

For example, a port like Vizag is purely an 

iron ore port. It will be an iron ore port 

after 1973 when the outer harbour com .. in. 

U there is no iron ore ezport, investment on 

that port will II" ~U U  So, it is not 
a WaIte and it is not COl'RICt to say'that the 
foreign exchange realisation would have been 

better beeause we have tried to secure the 
best price we could get; nor' is it against the 

national intereot.. 

SHRI CHINTAMANI PANIGRAHI. I am 
putting a very straight question, as you have 

directed me. Though the prices which we 
are receiving have been kept a oecrtt" we 
have managed to get that information. We 

are getting teD dolllan a toDDe wber.ai Aus-
tralia is getting 6fteen dolJan: 'l'hen, 'wJlei-O. 

as ,Australian il"Qn ore is 63-65, ours is 65-67. 

Secondly, if we' are not able to supply the 

iron ore within the stipulated period then we 

have to pay very heavily for non-de1ivery. 

May I know whether this is not a fact? 

SHRI B. R. BHAGAT: For obvious 

reasons, in commercial transactions we do 

not disclose the price. Anyway, I may say 

that the price quoted by the hOD. Member 

is not correct. In relative terms we will be 

getting more than what Australians are 

receiving. 

SHRI JYOTIRMOY BASU: Our finish-

ed steel cannot compete in the world market 

with Japan and many ,other advanced 
countri.. because we have,been fteely aport-

jag iron ore at as. 10 be\ow the FOB value. 
In this eq>ort' business, 10 far as the private 

sector is concerned, there is widespread mal-

practice of under-invoicing in ferrous CODtent 

as well as in weight. May I ask tile hoD. 

Minister what steps he is lI"ing to take to 

check under-invoicing of metal content as 

well as weight when we <zport? 

SHRI B. R. BHAGAT: The bulk of ous 

export is through MMTC. So, the question 

asked by the hon. Member does not arise. 

SHRI JYOTIRMOY BASU: What about 

exports through Goa ? 

SHRI B. R. BHAGAT: Even in the cue 

'of export by private parties through Goa 

there is no under-invoicing of the content 

and the price charged ia a fair price. I have 

also not come across any complaint regarding 
the weight. But, if the hoD. Member mUeo 

a complaint that there is under-weighing by 

t ~ private parties, I will certainly look into 
it. 

SHRI K. LAKKAPPA: This MinistrY 
baa not found out the reasons for the declirie 

in ~  eXport of iron ore to Japan; So' far 
as competition from AustraIiB is concerned, 
I would like ... make a charge. 

MR. SPEAKER: Let him ask a question 
uxI not make a charge. 
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SHRI K. LAKKAPPA: My charge is 
that the MMTC is workiDg under the 'shadow 

of several foreign agents who are working u 

oIIicen in MMTC. Two yean back they 

entered into a contract with Japan. Top 

officers ofMMTC went to Japan .•.. (1_ 

fJlimul. They failed to get, 8 correct price, 

10 far u Indian iron ore is concerned. A .... 

tralian iron ore is inferior and our is 

superior. Japan wants to take ore from 

us .... 

MR. SPEAKER: Will you p1eue ask 

the question. 

SHRI K. LAKKAPPA: Some oflicen 

who are working in the MMTC have taken 

bribes from Australia. So, they have not 

quoted the correCt price and thereby deprived 

uJ of what is our due. Is this not 8 fact ? 

Why can't Government investigate whether 

these officers have acted u Australian agents ? 

I want to know whether any inquiry win 

be made in this respect ? 

SHRI B. R. BHAGAT: The major 

premise on which the bon. Member based 

his question is wroag. He said that there is 

8 decline in iron ore exports. There is no 

decline. In fact, the iron ore export hal 

touched the record figure of as. 102 crores. 
In the next year, there will be 10 to 15 per 

cent growth. So, there is no decline of 

ezport to Japan or any odler country. 

Then:fore, the iDlinuation that we have 

succwnbed to Australia or others is ahlolutely 

UDfounded and wroag. 

80ME HON. MEMBERS..-

MR. SPEAKER: We have alrcady spent 

nearly forty minutes on this question. If I 

continue like this, 1 am sure they will keep 

~  askiag ,questions tin the ev";'iag. There 
IIIUIt be a sense of proportion. After all 
there are other itemS to be considered. So, I 

will pall on to the next item. 

WRITrEN ANSWERS TO QUESTIONS 

w..u.. out of PoUdcal me...-
r-w_ ~  

*1055. SHRI D.N. PATODIA: Will the 

Minister of HOME AFFAIRS be pleased to 
state : 

(al whether it is a fact that Government 

have taken a decision to weed out political 

elements from the administration of the West 

Bengal Government; 

(b) whether the West Bengal Police A...,. 

cia,tion hu openly shown their allegiance 

with the Marxist elements of the State; 

(c) iflO, whether any step hal been taken 

to outlaw the AsIOciation of the West Beugal 

Police; and 

(d) the particulars of steps taken to prune 

the political elements from other departments 

of the administration of the State Govern-

ment? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

VIDYA CHARAN SHUKLA); (8) and (d). 

Government servants are preeluded, under 

the relevant Government Servants' Conduct 

Rules, from takiag part in politica. If any 

Government servant is found to have com-

mitted any infringement of the relevant 

provisions in the Conduct Rules, suitable 

action Will require to be taken. 

(b) There is no IUch ioformation about 

the West Beagal Police Auac:iation. 

(c) Does not arise. 

u..-___ Cornapdoa 

*1056. SHRI HlMATSINGKA: WiD 

the Minister of HOME AFFAIRS be pleued 

to .tate " 

(a) whether it is a fact that all the 

....... ures taken 10 far to root out corruption 

ineludiag the aettiag up of the VJgI"Jance 

Commiuion have falled in their purpoae to 
a large _  ; and 

(b) if so, whether Government have 

chalked out any apec:illl measurea in that 

c:Iir..ction and, if 10, the detalla thereof? 

THE MINISTER OF HOME ~  

(SHRI Y. B. CHAVAN): (a) No, Sir. 




